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MONTHLY REPORT ON COMMERCIAL COURTS

JANUARY, 2023
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It is submitted that this court is a newly constituted Court, which has
started functioning w.e.f. 19.09.2022. Cases in this court are being
received by way of transfer on day to day basis and the cases are mostly,
at the misc. S}agc of §crvicc or completion of pleadings cte. Since the
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119 cases were disposed off with time taken for their disposal. It is also
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This is newly constituted court functioning w.c.f
17.09.2022. Cascs arc being received by way ol transfer]
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SH. AJAY KUMAR JAIN. DISTRICT JUDGE pleadings, service and ete. 37 new cases have been
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16.09.2022) . transfer in courts during 01.01.2022 to 31.01.2022.
. Further, it is submitted that for a proper estimate of the
average disposal by this Court, it would be appropriate
to wait for the data at least six months of full
P functioning of the Court.
It is submitted that this is a newly constituted court and
has started functioning w.c.l. 19.09.2022. On an
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lappropriate to wait for a few month of functioning of
[this court.
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